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(b) and (c). Tbese details are not 
readily available, and are beiDg ascertained. 

Recnlt_at la Ar..,.'. JDdge-Adyocate 
Gea,rals' Branch 

4393. SHRI CHANDRA SHEKHAR 
SINGH: Will tho MINISTER OF DE-
FENCE be ploased to state: 

(a) wbotber as a result of sbortage 
01 officers in the Army's Judp.Advocate 
Generals Branch, a number of officers were 
takon in from tbe SIIIII organisation to in 
the Navy aDd Air Force. 

(b) if so, tho number of vacancies 
filled throuah luch mothod in tho past 
three ,oars; how many among them BOt 
promotions to next rank on joinina the 
Army aide; 

(c) tbe reasons why suitable officers 
from the Army itBelf could not be taken 
to fill up lOch vacancies ; 

(d) whetber the Navy and Air force 
toO are facina shortap of luch officers in 
their own Judge Advacate Organisations 
and their work too is suffering; and 

(0) if so, the steilS being taken by 
GovernDlont to fulfill all the vacancies in 
.11 the three w ing~ of the Armed Forces 
and its Command ? 

THE MINISTER OF DEFENCE 
(SHRl JAGJlWAN RAM) : (a) to (e) Onl, 
ono Naval Officer was transferred to the 
Judp Advocate Goneral's Department of 
the AI'III)'. He was takon in tho Arm, in 
his own raDk, but was subsequently pro. 
moted under tbo rules to the Actina Rank 
of Lt. Colonol. He was taken to fill the 
vacancy after all officen of the Army who 
were volunteers and were considered luit. 
able bad been abSOrbed. Tbero is no shor. 
ta.. in the ludp Advocate General', 
Departments of tbe Navyand Air Force. 
The queltioD of any special ateps beina 
tlkeD to fill up 'vacancies does not, tbero-
rore, .rise, 

Master Plan of BabedDr Garb, D.lhl 

4394. SHRI YAMUNA PRASAD 
MANDAL : Will the Minister of HEALTH. 
AND FAMILY PLANNING AND 
WORKS, HOUSING AND URBAN DEVE-
LOPMENT be pleased to state : 

(a> Whether the Master Plan of 
Bahadur Garh a suburb of Delhi-has since 
been finalised ; and 

(b> if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING, AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI 
PARIMAL GHOSH): (a) and (b). Baha. 
durgarh is situated in Haryana and the 
responsibility for the preparation of a 
Master Plan of the town is that of the 
Government of Haryana. That Government 
had prepared a preliminary development 
plan of the town and pUblisbed it for 
inviting public objections. They have 
received certain objections and are exa-
mining them. 

Posting of Class I Direct Recru it 
Engineers in C.P.W.D. 

4395. SHRI S. D. SOMASUNDARAM: 
Will tbe Minister of HEALTH AND FAMILY 

PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT be pleased 
to state the reasons for posting the Class I 
Direct recruit Engineers in maintenance 
and the Diploma Engineers on major 
construction in C. P. W.D. and the reason. 
for not withdraw; Ill! graduate Enginee.rs 
from maintenance, survey, 5tores etc. 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING, AND W')RKS, HOUSING 
AND URBAN DEVELOPMENT (SHR1 
PARI MAL GHOSH); Enaineers in the 
C.P.W.D .. wbetber they lire Class I Direct 
Recruits or Diploma ·holders, lire POlted 10 
Maintenance, Construction, Plannillg 
Divisions, etc. accordina tor equiremonts. 
Tllis Is llso done with a vic;w to ,ive tbem 
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experience in all types of work in the 
Department. The question of withdrawinll 
IIraduBte Engineers from the Maintence 
Divisions, etc., therefore, docs not 
wise. 

Steps to Pro~ide Employment to 
Engineers in C.I'.W.n 

4396. SHRI S.D. SOMASUNDARAM: 
Will the Minister of HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOI'MENT 
be pleased to sta te : 

(a) whether unemployment of 
EnBineers is mounting day by day in the 
country; nnd 

(b) if so, the reaSllns for not filling 
up the vacancies arising in C.I'.W.D. not 
retirinll the persons at the agc of 55, not 
granting leave 10 the Engineers liberally 
without refusal and not vigorously enfor-
cing the contractors tn el11ploy Engineers 
as per contractual obligations? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
!'LANNING, ANt> WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI 
I'ARIMAL GHOSH): (II) Government 
are nware .. rout the unemployment of 
Engineers in the country. 

(b) (i) Vacllncies arising in the 
C.I'.W.O. lire lilled liP as 
sonn as possihle and excc", 
for somc time. lag in filling 
Ul' certain vacancies, no 
1'0.15 nre kepi unfilled. 

(ii) The oge of sUI1erannnation is 5K 
years for nil Central Government 
servents e~cluding certain catello-
ries and we cannnt retire En-
gineers in the C. I'. W. D. on 
attaining th.. age of 55 a5 " 
normal course, unless a .... ral 
decision to reduce Ih. superan. 
nuation a~e is taken by 
l!O\;ernment. 

(iii) Occasionally, Ic;,ve nmy be 
refuscd in the exipneles of 
scrvice; otherwisc lave i. I\'anted 
to Enllineers whonever applied 
for. 

(iv) Ord.s were issued in March 1969 
that the contractors ahall employ 
Ihe follow ina technical staff 
during the ellecution of work :-

(a) One graduate Enlinler when 
the cost of work to be 
executed is more than Ra. 5 
lakhs. 

(b) One qualified diploma.holder 
(Overscer) when the cost of 
work to be eJlec:uted is more 
thnn Rs. 2. lakhs bul less 
than Rs. 5 lakhs. 

In order 10 enforce Ihe above obli. 
gation, Ihe contract form has been suitably 
amended. It has also been provided there. 
in thai in cuse a cunlractor faib to emplo, 
the technicnl stalT as aforesaid he shall be 
liahle 10 p"y a sum of Rs. 2,1XK1/. for r.ach 
month of default in the case of Graduate 
Enlineers and Rs. 1.000/. for each month 
of default in Ihe case of Diploma.hol-
ders. 

U PIIradati OD or Po.t or A.al.tant 
Enllineers lu C.P.W.D. 

4397. SHRI S.D. SOMASUNDARAM: 
Will the Minister of HEALTH AND 
FAMILY I'LANNING AND WORKS, 
HOUSING AND URBAN DEVELOPMENT 
be pleased til stale: 

( .. ) whether there is a move by 
Government to UPirade 38 Assistanl 
Engineers in C. P. W. D. recruiled 
thrnlllllh lInion Puhlic Service Commission 
hased lin interview withoul written cu. 
minalilln cuntrary til Ihe recruitment rules 
os Assist''"t Executive Enainlef5 to cir. 
cumvent the writ petition filed by the 
Assistllnt I,naineers promoted from the 
ranks; and 

(b) if so, the reasons therefor? 

TUE MINISTR OF STATE IN THE 
MINISTRY m' HEALTU AND FAMILY 
"LANNING, AND WORKS, HOUS1NG 
AND URBAN DEVELOPMENT (SHRI 
PARIMAL GHOSH) : (a) No, Sir. 

(b) DoOI DOL ari", 




